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Consolidated List of Official Legislative Business

A consolidated List of Official Legislative Business transacted during the Fourtéenth

Session of the Fourteenth Kerala Legislative Assembly is given below :

Sk Title of Bill- Minister -in-charge Remarks
No. ' ’
1) 2) (3) @

1 Laying of Bills Assented :-

1. | The Calicut University | DR. K. T. Jaleel, Minister | The Bill received the assent of the
(Alternate for Higher Education Governor on December 19, 2018,
Arrangement | Welfare of Minorities, The Bill as assented to by the

-} Temporarily of the Wakf and Hajj Pilgrimage | Governor was laid on the Table by
Senate and Syndicate) the Secretary on January 30, 2019 |
Bill, 2018 ' {Act300f2018)

(Bill No. 161) :

2. | The Kerala Police Shri. Pinarayi Vijayan, The Bill received the assent of the | _

: (Amendment) Bill, - | Chief Minister - Governor on December 20, 2018.
2018 The Bill as assented to by the
(Bill No. 165) Governor was laid on the Table by

' the Secretary on January 30, 2019

_ ' (Act 31 of 2018)

3. | The Kerala Shri. A.C. Moideen, The Bill received the assent of the

- | Municipality (Third Minister for Local Self Governor on December 20, 2018,

Amendment) . Govemments The Bill as assented to by the

Bill, 2018 Govemor was laid an the Table by
(Bill No. 160) the Secretary on January 30, 2019 |

(Act320£2018) | .

4. | The Kerala Panchayat | Shri, A.C. Moideen, The Bill received the assent of the
Raj (Third Minister for Local Self Governor on December 20, 2018,
Amendment) Bill,2018 | Governments The Bill as assented to by the|
{Bill No. 162) ' Governor was laid on the Table by

' the Secretary on January 30, 2019
(Act 33 of 2018)
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The Bill received the assent of the

5. | The Kerala Shops and | Shri. T.P. Ramakrishnan,

Commercial : Minister for Labour and Governor on December 21, 2018.

Establishments Excise The Bill as assented to by the

{Amendment) Bill, Govemor was laid on the Table by

2018. the Secretary on January 30, 2019 '
(Bill No. 163) : (Act 34 of 2018)

6. | The Kerala Dr, T.M. Thomas Isaac, The Bill received the assent of the
Appropriation (No.4) | Minister for Finance and | Governor on December 21, 2018.
Bill, 2018 Coir The Bill as assented to by the
(Bill No. 173) Govenor was laid on the Table by

the Secretary on January 30, 2019
- - {Act 35 of 2018)

7. | The Kerala State Dr. T.M. Thomas Isaac, The Bill received the assent of the
Goods and Services Minister for Finance and = | Governor on December 21, 2018.
‘Tax (Amendment) Bill, | Coir The Bill as assented to by the
2018 Governor was laid on the Table by
(Bill No. 171) the Secretary on January 30, 2019

' {Act 36 of 2018)

8. | The Kerala Sports Shri. E.P. Jayarajan, The Bill received the assent of the
(Amendment) Bill, Minister for Industries, Governor on December 22, 2018..
2018 Sports and Youth Affairs | The Bill as assented to by the
(Bill No. 159) : Governor was laid on the Table by

the Secretary on January 30, 2019
- ] (Act 37 of 2018}

9. | The Kerala Fishermen | Smt. J. Mercykutty Amma, | The Bill received the assent of the
Debt Relief Minister for Fisheries, Governor on December 26, 2018.
Commission Harbour Engineering and | The Bill as assented to by the

: (Amendment) Bill, Cashew Industry Governor was laid on the Table by | -
2018 the Secretary on January 30, 2019
(Bill No. 170) - | (Act 38 of 2018)

' . 't The Bill received the assent of the

10. | The Kerala Co- Shri. Kadakampally Governor on December 28, 2018.
operative Societies Surendran, Minister for The Bill as assented 1o by the
(Second Amendment) | Co-operation, Tourism and | Governor was laid on the Table by
Bill, 2018 Devaswoms

(Bill No. 169)

the Secretary on January 30, 2019
(Act 39 of 2018) . '




1L Bill Inroduced

1. |The Kerala Finance
Bill, 2019
(Bill No. 185)

Dr. T.M. Thomas Isaac,
Minister for Finance and
Coir

The Bill was published as Gazette
Extraordinary on February 9, 2019,
The Bili was introduced in the
Assembly on February 12, 2019.

HI. Bilis Passed

1. | The Kerala Dr. T.M. Thomas Isaac, The Bill was published as Gazette
Appropriation Bill, Minister for Finance and | Exiraordinary on February 4, 2019.
2019 Coir ‘ The Bill was introduced in the
(Bili No. 180) ' Assembly on February 5, 2019 and

' passed on the same day.

2. | The Kerala Co- Shri: Kadakampally The Bill was published as Gazette
operative Societies Surendran, Minister for Extraordinary on January 24, 2019
{Amendment) Bill, Co-operation, Tourism and |and was introduced in the
2019 Devaswoms Assembly on Febryary 1, 2019.
(Bill No. 178) The Bill was referred to the

' Subject Committee XI on February
1, 2019. The Bill as reported by
the Subject Committee was
presented on  February 6, 2018.
The Bill was considered and
passed on February 12, 2019.

3. | The Kerala DR. TM. Thomas Isaac, | The Bill was published as Gazette
Appropriation (Vote on | Minister for Finance and | Extraordinary on February 8, 2019,
Account) Bill, 2019 | Coir The Bill was introduced in the

' ' Assembly on February 12, 2019

(Bill No. 184)

and passed on the same day.

| IV. Bills Published after Thirteenth Session and pending before the Fourteenth KLLA

1. | The Payment of
Salaries and
Allowances (Second
Amendment) Bill,
2018.

(Bill No. 174) -

Shri. A.K. Balan,
Minister for Welfare of
Scheduled Castes,
Scheduled Tribes,
Backward Classes, Law,
Culture and Parliamentary
Affairs

The Bill was published as Gazette
Exiraordinary on January 3, 2019.
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2. | The Kerala - Shri, T.P. Ramakrishnan, | The Bili was published as Gazette
Agriculural Workers' | Minister for Labour and Extraordinary on January 21, 2019.
{Amendment) Bill, Excise ' '

2019.
(Bill No. 175) :

3. | The Kerala Tailoring  { Shri. T.P. Ramakrishnan, | The Bill was published as Gazette
‘Workers' Welfare Fund | Minister for Labour and Extraordinary on January 21, 2019.
( Amendment) Bill, Excise .

2019. .
(Bill No. 176)

4. | The Kerala Land Tax | Shri. E.Chandrasekharan, | The Bill was published as Gazette
(Amendment) Biil, Minister for Revenue and - { Extraordinary on January 21, 2019.
2019, Housing _ . :

(Bill No. 177) 5 ,

5. | The Kerala University | DR. K. T. Jaleel, Minister - | The Bill was published as Gazette
(Alternate for Higher Education, - Extraordinary on January 31, 2019.
Amangement .| Welfare of Minorities,

Temporarily of the Wakf and Hajj Pilgrimage
Senate and Syndicate) .

Bill, 2019.

{Bill No. 179)

" 6. | The Criminal Law Shri. Pinarayi Vijayan, The Bill was published as Gazette |
(Kerala Amendment) | Chief Minister ' Extraordinary on February 5, 2015.
Bill, 2019. , -
(Bill No. 182) _ - :

7. | The Kerala Advocates' | Shri. A.K. Balan, The Bill was published as Gazette
Clerks Welfare Fund | Minister for Welfare of Extraordinary on February 5, 2019,
(Amendment) Bill, Scheduled Castes, ' ;

2018, Scheduled Tribes,
(Bill No, 183) Backward Classes, Law,
Culture and Parlismentary
| Affairs
V.K. BABU PRAKASH,

SECRETARY.




